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1. The ashove is an extract of the detailed format of 2nd Quaries’ Half year ended Results filed with the Sfock Exchanges under 3 e nityf R a9 I.L'!:I‘i-'l ! M'a'ilﬂ ml -.1| e sl wedrn anaraadand) R, 2015 & BT 33 @ AT i SrefiaraTait @ BrY | o @ forg e TS HuRnat & Fefra o) o =t aiv /a1 frdieror o
Regulation 33 of the SEBI (Listing Mbligations and Disclosura Requiremantzs} Ragulations, 2015, The full fosmats of standalanel 3,:, fdae 2023 &1 w9rE oot of s & fae B ool 8 w0+t & wifafes dmr ofesst grr <iie wder 05 fawaR 2023 | 11 fAR, 2023 & 41 daet Ud FIgRe & AT & I | gegE
consolidated financial results along with noles are available on the Stock Exchange website www bseindiacom and on s : AreleTaiall @1 e ) Sl & R & WO ) AR B W 3 S 3 A
Company's wehsie www.rrfcl.oom. L _ L SreTRa IR R P P o B o7 & TR B T F et |
2. The above results has been prepared in compliance with recognition and measurement principles of Companies {Indian 4 o e X AR R ¥ SR, 1034 F OO - F e quies Red e S i A e 4. g S-S s Wﬁéﬁmmw SR G AR S
Accounting Standards) Rules, 2015 (IND AS), as amended by the Campanies (Indian Accounting Standards) (Amended T o _ i wevofd Wi, afidenizd N s & drEea P el od ddege
Rules), 2016 prescribed under section 132 of Companies &ct. 2013 and other recognized accounting practices and palicies 5. WMEIRTE FwN Higdl, 2000 F ARFEET 92 9 3 L|'-_¢~':.’|:-|'-|“| F EHIEF W FTES BE B # e w0 S SRa https:/incltauction.auctiontiger.net - N
to the axtant applicable. o e a9 wea P s B e # _ . : ionti
: 3 . : . ; : +91-9722778828 /079 6813 6855,/851; sHa: praveen.thevar@auctiontiger.net
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4. Previaus period figures have been reclassified! regrouped wherever considered necassary, - ; A & Pro ot Tud sl o E;W?wﬁgéqﬁ/ﬁ W@Wﬁﬂﬂﬁﬁﬁmm%ﬁaﬁﬁﬂﬂﬁwwiﬁ?ﬁ'
For and on behalf of the Board o qffa dftes s fafrds Tfeha ¥ a0 o BT goT IR B |
R R Financisl Consultants Limited (g # ot Tedve e @ T & @ o ) 6. AMAIAT 2016 Bl TRT 35 B T (TH) & U & AR, TGH AlGIQIT dletl ST B B
Sdl- forer forg g &1 g A a8 MR 2016 @ URT 29T (FHI—\HY WR HeNfed) # FufRa urar
Rajat Prasad . et : AE Sl DI G-I BT H fAhel BT 2 |
; iyl fa=is: 12.91.2023 s ) sft afader HAR [t
Place: Meaw Dalhi Managing Directar faqic: Tavx 14, 2023 eIt
: ! e E e BT © 074065 .
Date: 14th November, 2023 DIN: 00062612 _ | I 8 et IBBI/IPA-001/ IP-P00780/2017-2018/11353




¥ou The Below Menticnad u:nrrl:-'.uem [

Faciity(IES) From HDE Financial Servicas Limited E-]- M:rtgagrq i bmmovebla F'n:pEﬂJEE isecLrities)
And DelauBad n Rapaymenl 2f Tha Same. Consequent To Your Defaults Your Loan 'Was Classiad As
Mon-perfoming Assed. Subsequety, The Company Has Isswed Demard Notice Under Sectaon 13(2) Of
The Securitizabcn And Reconstruction Of Financal Asset nd Enforcement Of Security Inlerest fed, 2002
{the Act], The Cantants OF Which Ars Being Published Herewith As Par Section 1302 Of The Act Read
With Rule A1) OF The Securily Indarast (endorcemantd) Rules, 2002 As And By Way Of Allemate Servica
Lipan You. Dedails O Tha Barowers, Co-barrowens, Loan Account Mo, Lean Amaunl Demand Notica
Urder Section 13(2) Date, Amount Claimed In The Motice, Mpa Dateand Secunties Are Given As Under

WEDNESDAY, NOVEMBER 15, 2023

WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

MName Of The Borrower & Co-Borrowers: Sunil Yadaw - Wz 23 Firsl Floor Jwalaharn Marksat Paschim
Vikar Dedhi-110063 Dabhi - Sanjay Yaday - Wz 38 Fst Floor Jwalabar Market Paschim Wiar Dalhi-
110063 Dedhi - Rekha Yadaw - Wz 38 First Flogr Jwalahen Margl Paschim Vibar Demi- 110063 Delhi -
Santash Singh Yaday - We 38 Flrst Floar Jwalahen Market - Pagehim Whar Deshi- 110063 Delhd @ Loan
Account Mo, 21114ERM IE2ET06 | Loan Amount ; Ra. 200030 [Rupees Seventy Two Lakhs Ning
Thausand Thirty Orly) by Loan Account Mumber 2111488 and to the tune of R5. S90000/- (Rupees Mine
Lakhs Ninety Thousand Only) by Loan Account Number 13826705 ; .Demand Mofice - 1001172023;
Amount Claimed : Rs. 6345371 6L {Rupeas Sicty Threa Lakhs Forty Five Thousand Three Hundred
Saneerity D and Paise Sixly Only) as of 100912023 and fulure contractual wrlecest Bl achsl realization
tagether wilh ncidental expenses, costand chargas elc MPA Dake: 02,11 2023, Details OF Securily ; Al fhe
Fiess and parcel of Propeny beanng Poron of Basament {Covered Areg measuring £32 63 Sg Ff)
Ground Floor, First fioor, Second  Floor nd Thid Floor [ Todal Covered Area measuring 2203.00 Sqg. Fi)
atong with 1573d share of tha rood of baraca of third loor of proparty bearng mo. 18 (measuring 170 54
Yargs) comprsid in Khasra noe 42, Vikage Jomala Hen, Delhias per Bebrguisheanenl desd [
1603003 execuled in favar of Mr. Sanjay Yadav, Mr. Sanicsh  Singh vacay and Mr. Sunil Yaday
regetaned in the officer of Sub-registrar, Delhi Bounded as;- Morth—GHar Sehan Lal, South—-Gal, Easi-
Hewusa of Hukem Singh, Wesl- Road

Yo The Boerawar! Co-dbornawans And Gauranlors dns Thanalore Called Lpan To Maksa Payment OF Tha
Above Mentioned Demanded Amaunl With Further Inerest As Mentioned Herelnalbowe in Full Within 60
Drarys Cf This Motice Faling Which The Urndersigred Shall Be Constrained To Take Acticn Under The Act
Ta Enforce The Abova-mentionad Securilies. (borower's Aflentian ks Imited To Provisions Of Sub-
saclion (8} OF Saction 13 OF The &1, In Raspect OF Time Available. To Radaem The Secuned Assets |
Pleasi Mobe Thal As Per Seclion 13(13) OF The 520 Acl, You Are Reslrained From Translerng Thi
Abowve-refared Secunties By Way OF Sale, Leass Or Cihengtse Withaut Our Consent Ard Ay Man
Compiignce Of Section 134133 0F The Act ks Punishable Under Section 28 Cf The Seid A2,

For Ary Query Please Contact Mr. Arun Yedav Phone: 53505 38386 Or Vikas Anand 09711010384

Place: DELHI . Date: 15.11.2023 Sd- Authorised Officer

For HDB Financlal Serdlces Limited,

"IMPORTANT"

copy, itis not possible to verify its contents. The Indian
Express (P) Limited cannot be held responsible for suich
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
inalividuals advertising in its newspapers or Publications.
We therefore recommend that readers make
necessary inquiries before sending any monies or
entering into any agreements with advertisers or
otherwise acting on an advertisement in any manner
whatsoever.

SONI MEDICARE LIMITED

REGD OFFICE: 38, KANOTA BAGH, JAWAHAR LAL NEHRU MARG, JAIPUR 302004
CIN L51397RJ1988PLC0O04569, Email: cs@sonihospitals.com
Website:www.sonihospitals.com, Contact No. 0141-5163700, FAX: 0141-2564392

UNAUDITED FINANCIAL RESULTS FOR THE QUARTER & HALF YEAR ENDED ON 30TH SEPTEMBER, 2023

{amount in lakhs)

SME Branch : 1-C01, Shap No- 154, Bata
Hardware Road, NIT Faridabad - 121001, Haryana

{Canara Bank

E“’"-} 5 18 Gger o ind e Lrdarabings

POSSESSION NOTICE [SECTION 13(4)] (For Inmovable property)
Whereas: The undersigned being the Authorsed Officer of the Canara Bank under
Securibsation And Recanstruction of Financial Assets and Enforcement of Secunty Interest
Act, 2002 [Act 4 of 2002) (herainafter referrad (o as “the Act"} and in exercise of powers
confemed under Section 13¢12] read with Rule 3 of the Security Interest {Enforcement) Rules
2002, issued a Demand Motice dated 11.09,2023 calling upon the borrower Smi. Pinky Wio
Sh. Manmahan Kumar Sah and Sh Manmaohan Kumar Sah 5o Sh Ram Prakash to repay the
amount meationad in the nolice, besng Re. 66,22 68131 (Rupees Sixty Six Lakh Twenty
Two Thousand Six Hundred Eighty Cne and Paise Thirty One onby), within &0 days from
the dete of receipt of the seid notice, The borrower having failed 1o repay the amount. natice is
hereby given to the borower and the public in general that the undersigned has faken
possession of the property described harain balow n exarcise of powers confarred on him /
her under section 13 (4) of the said Act, read with Rule B & 9 of the said Rule on this 13th day
of Movember of the year 2023,

The barrower in particular and the public in general are hersty caubioned not o deal with the
propery and any dealings with the property will be subject fo the change of Canara Bank for an
amount of Rs. 66,22,681.31 and interest thereon.

The bormower's atiention is invited to the provisions of Seclion 13 (8) of the Act, in respect of
lirms: available, bo redeam the securad assels,

Description of the Immovable Property

Properiy 1

Al that part and parcel of the Property comprising of Residential Plot Mo 1 measuring 200 Sg
Yards, comprisad in Mustil No. 35, Killa Mo, 871(6-10) bearing MCF No. D-1229, situated in
Dabua Colomy, Faridabad, Haryana i the name of Smt. Pinky W/o Sh, Manmohan Kumar
Sah

Date; 15-11-2023  Place; Faridabad Authorised Officer, Canara Bank

SCHEDULE |
FORM A

PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)
FDR THE ATTENTION ©OF THE STAKEHOLDERS OF
CONSOLE ECOMMERCE SERVICES PRIVATE LIMITED
Console Ecommerce Services Private Limited

1| Mame of Corporate Person

i

Authority under which Corparale
Person i incarporated /regisiered

2. Drate: of incovparation of Corporate Person

13020

Mindstry of Corporate Affairs,
Registrar of Comparies, Dahi

I
bk

4.| Comarate dentity number / limited liability
ideritity number of Corporali Parson

Address of the regislered Office and

Principal office {if 2ny) of Corparate Person

LS 19050L2021PTC3882T0

Fiahini Morth Wiest Dei-110085 India.

Hause Ko 49 st Floar, Pocket 1 Seclor &,

| Liquidation commencement date of

| Corporate Parsan

7| Marne, address, emal address, telephons
number and the regisiration numbear of
the: Liquidator

oy

o

| Last date for submission of claims

11th Nowembaer, 2023

Yighnashwar Bhat

Apartimenls, Bangalors, Kamalaka-S60027T
E-miaik: bhabvighneshid grail com

Tith December 2021

Regisiered Address & Comesponding Addness with
[BBE: Mo 202, A Block Sree Lawmi Nesas Apartmeanis,
‘Wilsan Garden 13th Cross, Mear Wilsan Manar

Ph: +51 95802 52651 | Membership No: [P0 1190
Reg No: IBBIIPA-D0R1P-NO1190r2021-202213585

Matice is hereby given that the Comsale Ecommence Services Private Limited (the Company] has

comimanced olunlany ligudalion on 11th November 2023,

The stakehalders of Console Ecommerce Services Private Limited are haraby called upon to submit &
proafof their daime, on or before 11th December 2023, 1o Se bquidator o1 the addness menbioned against

itern ¥ Bbave

The financizd creditors shall submi their procd of claims by alectronic means only, Al ofher stekeholdars

iy submit the proof of claime i persan, by pastor by ekeclanic means.,
Submission of false or misleading proofs of claim shall attract penaities.

Date: 11112023
Place: BEengalury

Vighneshwar Bhat, Insclvancy Professional
Regn. No: [BBIMPA-DDZIP-NOT19IWE021-2022/13985

Sdi-

FRUITION VENTURE LIMITED

Regd. Office: 1301, Padma Tower-1, Rajendra Place, New Delhi-110008
CIN: L7485900L1994PLCD58524, Phone No - 011-25710171
Email:- cs@fruitionventure.com Website; www.fruitionventure.com

Extract of Unaudited Financial Results for the Quarter and Six Months ended September

r 30, 2023

{7 in Lakhs)

Date : 14-11-2023
Place : Jaipur

By Order of the Board of Directors

For Soni Medicare Limited
SD /-
Bimal Roy Soni
{ Managing Director)
DIN: 00716246

S Particulars Quarter ended Half year ended Year ended
No. 30.09.2023 | 30.06.2023 | 30.059.2022 | 30.09.2023 | 30.09.2022 | 31.03.2023
{Unaudited) | (Unaudited) | (Unaudited) | (Unaudited) (Unaudited)| (Audited)

1 | Income from Operations (Net) 747.28 753.60 781.53 1,500.88 | 1,449.93 2,753.17

Other Operating Income 49.79 20.12 15.89 69.91 27.78 96.43
2 | Profit and (Loss) before exceptional

items and tax 4.86 11.40 12.50 16.26 19.13 (61.09)
3 | Net Profit/ [Loss) for the Period after tax 2.67 9.17 10.52 11.84 16.09 (67.33)
4 | Paid up share capital Face Value of

Rs.10/- each) 426.49 426.49 426.49 426.49 426.49 426.49
5 Basic and diluted EPS

( Not Annulized ) (Rs.)

Besic 0.06 0.21 0.25 0.28 0.38 (1.58)

Diluted 0.06 0.21 0.25 0.28 0.38 {1.58)
MNotes :

{ i) The above results have been reviewed and recommended for the adoption by the Audit Committee to the Board of
Directors and have been approved by the Board of Directors at its 14th November, 2023,
{ 1l ) The above is an extract of the detailed format of Quarterly audited Financial Results filed with the Stock Exchange under
Regulation 33 of the SEBI (Listing Obligations and disclosure Regquirements) Regulations,2015. The full format of the Quarterly
Unaudited Financial Results are available on the website of Stock Exchange (www.bseindia.com) and on the Company’s web-
site (www.sonihospitals.com)

IS¢,
|Mo.

<&

| STEEL STRIPS INFRASTRUCTURES LIMITED

CIN: L27108PB1973PLCO03232

REGD. OFFICE: VILLAGE SOMALHERILEHLI, P.O. DAPPAR, TEHSIL-DERABASSI, DISTT. SAS NAGAR, MOHALI (PB)

Website: www ssilindia net; Emaill I ssl_ssgighide.ned.in

EXTRACT OF STANDALONE & CONSOLIDATED UNAUDITED FINANCIAL RESULTS FOR THE QUARTER AND HALF YEAR ENDED 30/09/2023

Particulam

 STANDALONE
Quarter Ended

EDH EDLIDATEIJ

l:luaﬂar Ended

| STANDALONE

Half Year
Ended

Hall Year
Ended

EDNS‘DLIDA’_I’ED ETAHDALDHE
?ilr
_Ended

30/09/23 | 30106723 | 30/09/22
) (UNAUDITED] | (UNA
Todml incoma Trom

Opan ||:'i'll'l"i-

Mot p’,_'ll'l iLoss) bar tha
pinod [balore lax,
gacaplbional andl or
E:i'.murtllr'd-.'r-.- itams)

3 | Mei Profl/ (Loss) for the
panad bafore Lax (aftes
gxcepbonal and’ or

(| Extraordinary items)

4 | Mat Profi for the penicd
ARer Tax [After
Exiraordinary and!' or
excaptional [hems)

3251 | 2660 | 3004 | 3281 | 2880

|36.81) (34.58) | (36.81) | (36.30)

{36.81) | (36.30) | (34.55) | 243088 | 2115.15

(36.81) | (36.30) | (34.55) | 243088 | 211515

Ji. 04

(34.55) |

(248.18) |

(48, 18)

30/09/23 | 30/06/23 ] 30/09/22 | 30/00/23 30009122

| [UNAUDITED)

g1.11

(13.11)

(73.11)

[F3.11]

a8.01

|I|-"L: HH.I.

(70.38)

(70.38)

61,11

(73.11)

4548.03

A46.03

3010823 | 30/09122_|
(UNAUDITED)

ol 01

(113.94) |

11103123
| (AUDITED)

115.28

3% 64)

(136.64)

(136 64

(INR Lakhs)
EDHEDLIDMEU
Year
Ended
30323
g.i.u DITEE_]

115.28

(136 64)

(168.01)

{165 01)

CQuarter Ended

I0Sep/23 | 300uni23
{Unaudited) | (Unaudited)

2.54 257

Half Year Ended

30/Sepi23 | 30/Sepizz
{Unaudited) | {Unaudited)

5.1 436.57

Wear Ended

1Mari23
(Audited)
442.91

Particulars

Total incoma from operations (net)

Met profit { (loss) for the period before tax and
ence plicnal |1e~n!'=

Nel prafit / |:I-::|55:| for the period before tax and after
excaplional ifems
Net profit { {loss) for the pariod after fax

Total comprehensive mu.urne Tl:-r the pErlnd 4.01 4.05
| Paid- up equity share capltal - 400.00 400.00 |
Other equity (as at year end) - -
Earnings perequity share (EPS) (of € 10/~ @ach)
(nod annualized) -
d Basic (¥ parshara)
b Diluted (T per shars)

Motes:;

The above results have been reviewsd by the Audit Committee and approved by the Board of Direciors of Fruiton Venture Limited (the
Company") at their respective meetings held on November 14, 2023, The statutory auditors of the Company have carried oul a limited
review of these results

The figures for the quarter endad September 30, 2023/ 5eptember 30, 2022 represant balancing figures between the 2 unawdited vear to date
figuras upto Seplember 30, 2021 September 30, 2022 and the unaudited figuras for the quarter ended June 30, 2023 June 30, 2022,
Figures for the previous periods have been regrouped, wherever necessary, o make them comparable with the current penod.

The above unaudited standalone results of the Company have been been preparad in accordance with Indian Accounting Standards {Ind
A5) a5 prascribed under section 133 of the Companies Act, 2013 read with rule 3 of the Companies (Indian Accounting Standards) Rules
2015 and other relevant amendments thereafter.

The above is an extract of the detailed format of Standalone Financial Fesults filed with the Stock Exchanges under Requlation 33 of
the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of the financial results are available on
siock exchange websiles and on Company's website www fruitionventurecom.

{1777 847 | (9.30) (3.64) (15.15)

8.47
1387

[17.77)
(27.13)

(9.30)
(13.26)
7.06
400.00 |

(3.62)
[ b

115.15)

-0.68
-0.68

0.35
0.35

0.87
0.87

.33

-0.33 018

For and on behalf of the Board
Sdi-

Nitin Aggarwal

Managing Director

Place ;: New Delhi
Dated: November 14, 2023

SUPREME COMMERCIAL ENTERPRISES LIMITED
Registered Office : Y-4-A-C, Loha Mandi, Naraina, New Delhi - 110028

5 | Total Comprahensive
ncomae for e period
[comprising profit/ (loss)
for the penod (after fax)
and other comprehensive
income [after k) 13548 ZA58.03 | ZM0.83

[T08. &) [49.24)

(222 8T

JO.r2

(5. 36]

(173,54 )

(7.8

(£29.80)

(262.27)

(6 |Paid-up Equity Share
Capital [Faca Valuse of
Shames Mz 10/- each)

_| accounting year BG4 B64.30 | 884.30 a64. a0

B64.30

B64.30

B4 30

B64.30

B64.30

fibd 30

|7 | Eaming per Share (of Hs
10~ each) (for continuing
and dsconbinuead

| operations) {not annualised) |
I Basic & Diluted

=

043) | 042) | (040) | 2813 | 2447

280 |

[0.85) | (081

' | 5260

Bbd 30

(1.32) |

{1.58)

{1.986)

Results

Place : Chandigarh
Dated : 141172023

For and on behalf of Board of Directors

Sdi-
Sanjay Garg

The above & an extract of the details format of Financial Results filed with Stock Exchanges under Regulation 33 of the SEB| (LODR) Regulations, 2015. The full format of Financsal
are available on the Siock Exchange website: www bseindia. com and on the Company's website: www, ssfindia.net

MANAGING DIRECTOR

YORK EXPORTS LIMITED

REGD. OFFICE: D-6, Diwan Shree Apartments, 30, Ferozeshah Road, NEW DELHI

CIN: L51909DL1983PLC016724; Ph.: 9350150766; Emailld: supremecommercial @gmail.com
STANDALONE AND CONSOLIDATED STATEMENT OF UN-AUDITED FINANCIAL RESULTS FOR THE QUARTER AND HALF YEAR ENDED ON 30TH SEPTEMBER, 2023

Rs.in Lacs (Except EPS)

(www.supremecommercial.co.in).

Place: Delhi
Date: 14.11.2023

Particulars ' STANDALONE CONSOLIDATED
' 3months ended| Six Month ended Quarter ended| 3 months ended Six Month ended | Quarter ended
(30/09/2023) (30/09/2023) (30/09/2022) (30/09/2023) (30/09/2023) (30/09/2022)
(Unaudited) (Unaudited) (Unaudited) (Unaudited) (Unaudited) | (Unaudited)
Total Income 81.33 154.77 77.08 146.11 249.29 263.07
Net profit/ (Loss) for the period (before tax. Exceptional 2.14 2.72 247 0.55 -39.10 18.28
and/ or extra ordinary items) |
Net profit/ (Loss) for the period before tax. (After Exceptional 2.14 2.72 247 0.55 -39.10 18.28
and/ or extra ordinary items) | :
Net profit/ (Loss) for the period after tax. (After Exceptional | 1.83 2.04 1.95 0.24 -3979 | 14.32
and/ or extra ordinary items) [
Total Comprehensive income for the period [ comprising 1.83 2.04 1.95 0.24 -39.79 14.32
profit/(loss) for the period (after tax) and other
comprehensive income (after tax)]
Paid up Equity Share Capital 53.57 53.57 53.57 53.57 5357 | 53.57
Reserves (excluding revaluation reserves)
Earnings per share (of Rs. 10/-each) |
for continuing & discontinuing operations I
Basic: 0.34 0.38 0.36 0.04 743 | 2.67
Diluted: 0.34 0.38 0.36 0.04 (743 | 2.67
Notes:

A.  The above results have been reviewed by the Audit Committee and approved by the Board of Directors at their respective meeting held on 14 November, 2023.

B. Theaboveis an extract of the detailed format of Quarterly/Half-Yearly Financial Results filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing and Other Disclosure
Requirements) Regulations, 2015. The full format of the Quarterly/Half yearly Financial Results are available on the Stock Exchange website (www.msei.in) and on the Company website

For Supreme Commercial Enterprises Ltd

Sd/

(Sita Ram Gupta
Directon

(DIN: 00053970)

.

| SAB INDUSTRIES LIMITED

Place: Ludhiana
Dated: 14.11.2023

fina m:]'“. ep' .in

Website : www.yorkexports.in  CIN : L74899DL1983PLC015416
Exiract of unaudited Standalone and Consolidated Financial Resulls for the Quarler and Half Year Ended 30th September, 2023
[* in Lakh)
Sr. | Particulars atandalone Consolidated
WD, Quarter ended Half Year Ended Year ended Chuarter ended Half Year Ended Year ended
30.00.2023 | 30,00.2022 | 30.00.2023 | 30.00.2022 | 31.03.2023 | 30.00.2023 | 30.00.2022 | 30.09.2023 | 30.00.2022 | 31.03.2023
{unaudited) | {unsudited) | junaudited)| (unaudited) | (audited] | (unaudited) | (unaudited) | (unaudited) | {unaudited)| [awdited)
1 | Total Income from Operations 1651.03 | 2270.80 | 2004.50 2561.73 | 344593 | 165103 | 227080 | 200450 | 2561.73 344593
2 | Met Profiti{Loss)for the peniod (before 81.15 125.08 g7.71 140.15 108,37 B1.15 125.98 ar.mM 140.15 108.37
tax, Exceptional and for Exiraordnary
ierms)
3 | Met ProfitiLosse)for the peniod (before 81.15 12508 a7.71 140.15 108.37 B3.TE 129098 107 65 14624 114 .86
{ax (after Exceplicnal and for
Extraordinary items)
4 | Net Profiti Loss for the penod afber tax B7.15 106.23 80.71 118.15 8837 f9. 78 110.23 90 65 12424 04,56
{after Exceptional and lor
Extraordinary iems)
5 | Total Comprehansive income for the Br15 | 106.23 2071 1a.15 03 2R BO.7E | 11023 0065 124 24 100.35 |
period [Compeising Profit!(Loss) for the
peniod | after tax) and Ciier
Comprehensive Income (afler tax)
) E‘iull',' Share Capital 336.28 336.28 335,28 336.28 336,29 J36.28 336.28 33626 33628 336.28
7 |Reserves (excluding Revaluation - - - - 62206 - 1194.42
Reserve) as shown i the Audited
Balance Sheet of the previous year)
8 |Eamings Per equity Share
{Basic & Diluted)
(Face Value of Rs. 10/ per share) 2.00 318 240 351 279 208 3.28 2.70 368 2.98
Notes:

1 The above results are an extract of the detailed format of guarterdy and half yearly Financial Results filed with the BSE Lid. Under Regulation 33 of SEBI (Listing
Obdigations and Disclosure Requirements) Regulations, 2015, The full farmat of the quarterly and half yearly Financial Results are available on the Stock Exchange
website at (www bseindia.comjas well as on the Company’s Website at www. yorkexports.in,

2 The Standalone & Consolidated Financial Results have been prepared in accordance with principles of Indian Accounting Standards (Ind AS) as specified by ICAl and
zechon 133 of the Companies Act, 2013,

3 The financial results for the quarter and half year ended 30.09 2023 are in compliance with Indian Accounting Standard {IND AS) natified by the MCA.

For York Exports Ltd

Sdi-

(Ashwani Dhawan)
Mg. Director
DIN: 00264986

CIM: LOODODCH1283PLE03 1318
REGD. OFFICE: SCO 48-50, SECTOR-26 MADHYA MARG, CHANDIGARH-160018
Waebsite: www.sabindustries.in; Email ID: ssl_ssgighde netin
EXTRACT OF STANDALONE & CONSOLIDATED UNAUDITED FINANCIAL RESULTS FOR THE QUARTER AND HALF YEAR ENDED 30/09/2023
(INR Lakhs)
R _STANDALONE | CONSOLIDATED STANDALONE | CONSOLIDATED | STANDALONE[CONSOLIDATED
8r. | Particulars Quarter Ended Quarter Ended Half Year Half Year Yoar Year
No. | i i Ended Ended Ended _Ended
|_30/08/23 l_!tl.fl_]ﬁg';_a_ |_:!l:|.'|:|_ﬂn'22 30409123 | J0006/23 | I0V09V22 | 30/09V23| 30/09/22 muma[:umz ] 310323 L[kl
N [UNALIDITED) (UNAUDITED) LUH.AUDITED] (UNAUDITED) (AUDITED) | ({AUDITED)
1 | Total scoma Tram |
aparabons | 185681 | 4B483 | 24707 | 1856.91 | 484 83 | 24777 | 2141 -'4._ 3415 | 214174 | 534.15 1327 .54 1327 .54
& | Mat Proh (Loss) for the
pariod (baloss tax,
excaptianal and or
Extraordinary ilems) | 76.70 1549 14874 | 7670 ! 1549 | 149,74 | B2.18 I 308,80 §2.18 308.80 BTH 25 B78.25
3 | Kat Profitf (Loss) for the
peniod belore tax (afler
excaptonal and’ or
Extraordinary ilems) 8.70 1549 148.74 | 3137196 ! 3122 .96 | (96.81) | 92.18 | 308.90 | 648482 | 288.20 878.25 1401 87
4 | Nat Profif for the pariod
Alter Tax [ Adter
Exiraordinary and/ or
axcapbanal Ibems) g (15 248 [ 14874 | 35731 | 312288 | (B6.81) P | JUE 80 | eaB0 2T | 29820 g B 1382 48
5 | Total Comprahangive
INCONTIE ToF e pencd
[compeising profit’ (ioss)
for the pencd (after tax)
and other comprehensive _
income {(after fax)} ETS5EY | B1X8.63 | (4T0.75) 110051.090 924810 | (717,307 | 12864 468 134,00 | 19297.19 13,30 (793,34} Lebs. )
i | Paid-up Equity Share
Capltal (Face Value of
Shares Rz 10/- sach)
accounting year 152101 | 1820.00 | 1521.04 | 1521.01 | 1521.01 | 1521.01 | 1521.01 | 1521.01 | 152101 | 1521.01 1521.01 1521.0
7 | Eaming per Share (of Rs
10/- each) {for cominuing
and descanbmusd
operations) {nof annualised)| i 11— — —— S — i —
Bazic & Diluted 041 0.10 .98 2207 | 2053 | (0854) 0.5 203 42 61 {.96 5.71 815
"The above is an axtract of the details format of Financial Results filed with Stock Exchanges under Regulation 33 of the SEBI [LODR) Regulations, 2015 The full format of Financial
Results are available on the Stock Exchange website: www.bseindia.com and on the Company’s website; wanw sabindusiries.in For and on behalf of Board of Directors
Sl
Place : Chandigarh Sanjay Ga
Dated : 14/11/2023 ADOL. MANAGING DIRECTOR

New Delhi



